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 [  Translation)

 (ll)  |  Needtodeciare  Chatra  in  Bihar
 as  a  ‘No-Industry  District’

 SHRI  UPENDRA  NATH  VERMA  (Cha-
 tra):  Mr.  Speaker,  Sir,  Chatra  Parliamentary
 Constituency  is  a  terrorist  affected  and  very
 sensitive  area.  The  problem  ci  ‘emp  'oy-
 mentinthis  constituency  is  very  acute.  People
 from  this  area  are  migrating  to  other  areas
 since  this  area  is  industrially  very  backward.
 In  order  to  check  migration  of  the  people
 from  this  area,  control  terrorism  and  to  re-
 move  the  acute  problem  of  unemployment,
 effective  steps  are  required  to  be  taken.  |,
 therefore,  request  the  Central  Government
 to  declare  Chatra  as  a  'No  industry  district’.

 (iii)  Need  for  a  dam  on  the  river
 Kosi  in  Bihar

 SHRI  SURYA  NARAYAN  YADAV

 (Saharsa):  Mr.  Speaker,  Sir,  crops  in  6  dis-
 tricts  of  Madhepura,  Madhubani,  Darbhanga,
 Saharsa,  Purnea  and  Katihar  in  Bihar  are

 destroyed  by  flood  water  as  no  dam  has
 been  constructed  on  river  Kosi.

 These  6  districts  will  continue  to  be
 affected  by floods,  if  adam  is  not  constructed

 by  the  Government  immediately  on  river
 Kosi.

 With  the  construction  of  a  dam  on  this

 river,  the  problem  of  irrigation  in  the  above
 districts  would  also  be  solved.

 So,  |  would  like  to  request  the  hon.
 Minister  of  Water  Resources  to  pay  attention
 to  this  acute  problem  immediately.

 (iv)  Need  for  setting  up  a  petro-
 leum  Products  Depot  at  Ujjain
 to  ensure  adequate  supply  of
 LPG  in  Madhya  Pradesh

 SHRI  SATYANARAYAN  JATIYA

 (Ujjain):  Mr.  Speaker,  Sir,  there  is  a  need  to
 make  the  supply  of  petroleum  products  in-

 cluding  LPG  compatible  to  its  demand  in

 Madhya  Pradesh.
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 Not  only  the  problem  of  cooking  fuel  Is

 getting  acute  but  the  supply  of  other  petro-
 leum  products  such  as  petrol  and  diesel  is
 also  very  erratic  in  Madhya  Pradesh.  Inorder
 to  remove  the  scarcity  of  fuel  for  cooking,
 LPG  distribution  centres  should  be  set  up  at

 places  having  a  population  of  ten  thousand
 in  Madhya  Pradesh  on  priority  basis.  Inorder
 tc  supply  petrol,  diesel  and  other  petroleur:
 products  to  consumers  conveniently  and
 also  at  reasonable  rates,  a  Petroleum  Prod-
 ucts  Depot  should  be  set  up  in  Ujjain  ur-

 gently,  in  ll-B  Phase  as  proposed  by  the  oil

 Industry,  as  per  a  letter  of  the  then  Minister
 of  Petroleum  sent  to  me  in  November,  1984.
 The  necessity  of  aPetroleum  Products  Depot
 at  Ujjain  is  more  so  because  the  Kumbh
 Mela  ts  scheduled  to  be  held  inthe  year  1992
 and  on  this  occasion  more  than  10  millions

 people  are  expected  to  participate  in  the
 Kumbh.  In  view  of  this,  it  is  very  essential  to
 set  up  a  Petroleum  Products  Depot  in  Ujjain.

 ।.  therefore,  request  the  Central  Gov-
 ernment  to  set  up  a  wide  network  of  LPG
 distribution  centres  immediately  and  a  Pe-
 troleum  Products  Depot  at  Ujjain  in  Madhya
 Pradesh.

 {English|

 (v)  Demand  for  an  immediate
 decision  on  :he  10८  proposal
 on  expansion  of  the  Haldia  Oli

 Refinery

 SHRI  BASUDEB  ACHARIA  (Bankura):
 The  request  for  expansion  of  the  Haldia  Oil

 Refinery,  which  was  first  mooted  by  the
 Commerce  and  Industry  Ministry  of  State
 Government  of  West  Bengal  in  1978,  was

 regularly  pursued  with  tne  Government  of
 India.

 At  the  end  of  the  year  1985,  there  were

 twelve  refineries  in  the  country  with  a  total
 installed  capacity  of  45.55  million  tonnes  per
 annum.  in  the  sixth  Plan,  some  expansion

 projects  were  implemerted,  and  two  new

 refineries  of  6  million  tonnes  capacity  are

 also  under  consideration  at  Haryana  and

 Karnataka,  with  the  result  that  the  western


